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COCO BUSINESS PACKAGE - NAVI GENERAL INSURANCE 

 ADD ON COVERS 

Amenities Facilities Like Swimming Pool, Health Club  -  
UIN :IRDAN155RP0004V01202021/A0045V01202021 
 
COVERAGE FOR AMENITIES LIKE SWIMMING POOL, HEALTH CLUB, LIFT –  
Notwithstanding anything herein contained to the contrary, it is hereby agreed and declared that the 
Insurance under this section shall extend to cover legal liability of the Insured for death or bodily injury 
or loss of or damage to or loss of use of property arising out of accidents caused by the use of facilities 
specified hereunder subject to the compliance of condition by the insured that: 

1. The premises/places are kept in a state of good repair/maintenance. 
2. Properly trained personnel take care of operation of such facilities. 
3. The materials used in connection with such facilities are proper and free of defects. 
4. The equipment’s used in connection with such facilities are kept in a state of good and proper 

maintenance. 
5. Adequate guards and experienced trainers are on duty, where necessary. 
6. The premises/places used for indoor games are kept in a state of proper maintenance. 
7. Swimming Pool is in hygienic condition with regular cleaning/maintenance. 
8. Sanitary arrangements for swimming pool are proper. 
9. Life guards/Attendants are on duty when the swimming pools are in use. 
 
Facilities: 

(i) Beauty Parlour 
(ii) Gymnasium 
(iii) Swimming pool 
(iv) Indoor games 
(v) Discotheque 
(vi) Health Club & Ayurvedic Centre 
(vii) Banquet hall 
(viii) Conference hall 
(ix) Shopping arcade 
(x) Restaurant and bar 
(xi) Hair dressing unit 

 
The cover granted herein is subject to limit of indemnity not exceeding limits mentioned below which 
is within the overall limit in respect of Any One Accident (AOA) or aggregate during Policy period  (AOY) 
as mentioned in the Schedule. 
 
Any One Accident (AOA) Limit INR___  
 
Any One Year (AOY) Limit INR___ 
 
Except as otherwise provided in this endorsement, all terms, provisions and conditions of this Policy 
shall have full force and effect. 
 


